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about 57 years, working as Assistant Chemist, Central GrounAd
Water Board
2. M.K
3R years,

Board, West
2. L.M

years worki
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ND.S. Mishra son of <hri Ram “anehi Mishra, aged
, Western Region, Jaipur.

. “harma son of Shri Sudershan Sharma aged abhout
working as Scientist 'B', Central Ground Water
arn Region, Jaipur. |
M.N.

. Mathur son of ¢chri Mathur aged about A2

ng as Scientist 'R', Central Ground Water Board,

western Region, Jaipur.

4, R.L

AN vyears,

Jaipur. worfking as Assistant Chemist,

5. g.S
AN years, w
Water Board
A, D.D

. Gupta son of shri Sunder Lal Gupta,
/41, vidhyadhar

Central Ground Water

aged ahout

resident of Plot Wo, Nagar,

. Board, Western Region, Jaipur.

. Yadav son of Shri Umrad “ihgh Yadav, aged abhout
orking as Assisant Hydroceologist, Central Ground
y Western Region, Jaipur.

L. Sharma son of “hri Rama Wand <harma aged about

AN years, wprking as Assistant Hydrogeologist, Central Ground

Water Board

| Western Region, Jaipur.
|

i e «ssPetitioners -
1

VFRAQITQ
1. Shril B.N. Navalawala, Secretary, Ministry of Water
Resources, Govt. of India, Ihram Shakti Bhawan, Yew nalhi.
2. Thri Dr. D.K, Thadhdha, Thairman, Central SGround
Wateir Board, Ministry of Water Resources; Jamnagar WHouse,

ansingh Roag, Hew Delhi.

2, Shri

D.P, Giha, DNirector (administration), Central

Ground Water Roard, Ministry of Water Resources, TGO Compliex,

N.A. 4, maridabad.

Mr. Prahlad

... .Respondents.

fingh, Counsel for the P=2iitioners

Mr. S.S. Hassan, Proxy counsel for

Mr. R.M. Khan, “oun3el for the respondents.




CORAM

Hon'mle Mr.

Ton'ble Mr.

Justice G.L. Gupta, Vice Chairman

Jopal Ringh, Administrative Member

ORDFER

HON ' BLF, MR. JUSTTICE G.L,. GUPTA, VICE CHATRMAN

vid
to allow tk

Asgessment -

2. Tn this petition, the petitionars’ ~contention is

they have not baen called for daspite ithe direction of

Tribunal.

2. Rep

respondents

o order Aated 2.11.2000, respondents ware directed.

e applicants +o patticipat& in the DPC/Board of

when it meets on 7.11.2N00 or any date thereafter.

that

w1
[ e T

-

ly has bsen - filed. Learned counsal for the

" has produced h»efore us a communication datad

22.2.2002 which indicates that Review Board of Assessment

neeting for promotion +to the grade of Scienitist

'Y ywas

pféfixeﬂ hetween 12.5.2002 to 2R.5.200%

4. One of the applicénts; Shri R.L. Gupta,. is present in

+the fCourt‘

and all the applicants have heen

says that

interviewad parsuant to the order of this Tribunal.

6. - Qi
OFcourse‘;

apology ha

is made out. Notices stand discharged.

oot

(GOPAT, 21N

ADMN . MREMBFR

AH)

arnad . counsel for the applisant is also presant.

satis€ied that interview has been held.

nce the order of the Tribunal has been implemented.
ome delay has been caused for which unconditional

s been tendered in-the reply. No case of contempt

(G.L. GIIPTA)
VICF. CHATRMAN




